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STATEMENT ON MAJOR RECOMMENDATIONS
CONTAINED IN THE REPORT OF THE ENERGY
SURVEY OF INDIA CoMMITTER

The Minister of State In the Ministry
-of Petroleum and Chemicals and of
Planning and Social Welfare (Shri Raghu
Ramalah) : On behalf of Shri Asoka Mehta
I beg to lay on the Table a statement on
major recommendations contained in the
report of the Energy Survey of India
Committee 1965 along with the details of
action taken or proposed to be taken
thereon. [Placed in Library. See No. LT-
1445/67.]

RECOMMENDATIONS OF THE ENQUIRY
COMMITTEE ON SMarLL NEWSPADERS

The Minister of Information and Broad-
casting (Shri K. K. Shah): I beg to lay
on the Table a statement of thirty-four
recommendations of the Eanquiry Com-
mittee on Small Newspapers and Govern-
ment's decisions thereon. [Placed in
Library. See No. LT-1446/67.]

INDAN TELEGRAPH (FOURTH AMENDMENT)
RuLes

The Minister of Parliamentary Affairs
and Communications (Dr. Ram Subhsg
‘Singh) : I beg to lay on the Table a copy
of the Indian Telegraph (Fourth Amend-
ment) Rules, 1967, published in Notifica-
tion No. G.S.R. 1124 in Gazette of India
dated the 29th July, 1967, under sub-
section (5) of section 7 of the Indian
Telegraph Act, 1885. [Placed in Library.
See No. LT-1447/67).

ANNUAL ADMINISTRATION REPORT OF THE
DeLnt  DEVELOPMENT AUTHORITY FOR
19

The Minister of Works, Housing and
Supply (Shri Jaganath Rao): I beg to
lay on the Table a copy of the Annual
Administration Report of the Delhi
Development Authority for the year 1965-
66 under section 26 of the Delhi Develop-
ment Act, 1957, [Placed in Library. See
No. LT-1448/67.]

EmprLOYEES' ProviDENT Funps (FrFme)
AMENDMENT) SCHEME

The Minister of State In the Ministry
of Labosr, Employment and Rehabilita-
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tion (Shri L. N. Mishra): I beg to lay on
the Table a copy of the Employees’ Pro-
vident Funds (Fifth Amendment) Scheme,
1967, published in Notification No. G.5.R.
1103 in Gazette of India dated the 22nd
July, 1967, under sub-section (2) of section
7 of the Employees’ Provident Funds Act,
1952. [Placed in Library. See No. LT-
1449/67.).

NOTIFICATION UNDER THE CUSTOMS ACT

The Minister of State in the Ministry of
Finance (Shri K. C. Pant): I beg 1o lay
on the Table a copy of Notification No.
G.S.R. 1176 published in Gazette of India
dated the 5th August, 1967, under section
159 of the Customs Act, 1962, [Placed
in Library. See No, LT-1455/67.]

st wy fd : wemw W,
oI AT §T gw g A 7
Mr. Speaker: Half a dozen items have

been covered. I am not going back to
cover them again.

st oy fowd : wE wEw ¥
e ¥ g g e Ao s W
SF § | WTT SIEeT W g% gig )
™ g w7 X kg off ff fr &

s wht w (7Q) : Ty ad
Ao I ar o @ §

it oy forwd : x7 e § ok
Far s < ar 7 ? Wi wd
& & wrowr foio avgaT § 1 Y wrawy
[facta 3T & ag Gfvg 97 & qww
[ woew adt feT AT =EeoT w1 oA
Far hfag

s wptad o wfgy, gy

sft =g ot ;AT W T Y
frdz ¥ 1T =raeqT w1 SEM AT 1Y
& fr w1 gemfta frdr 115 WY ol o
Fa¥ v fadt wfwr st & ™



